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question No. 2196 on 29th April,
1981  re: fixation of ratable value 
of houses in Ash ok Nagar, New Delhi 

and staie:

(a) whether  the  infcmnation 
asked for has been collected and 
compiled, if so, whether he would 
lay a copy tl̂reof on the Table of 
the House; and

(b) if not, the reasons therefor 
and by wliat time it will be laid on 
the Table of the House ?

THE  MINISTER OF STATE 
IN THE MINISTRY OF HOME 
AFFAIRS  (SHRI  YOGENDRA 
MAKWANA); (a) The  Statement 
fulfilling the assurance  given in 
reply to Unstarred  question No. 
9106 has been laid on the Table of 
the Lok Sabha on 24-8 1981 by the 
Department of Parliamentary Affairs.

(b) Docs not arise.

Deaths caused due to open 
Manholes in Delhi

2446. SHRI RAJESH PILLOT: 
Will  the  Minister  of HOME
AFFAIRS be pleased to state;

(a) how many persons acciden-
tally fell into open manholes in DcUii 
during the last three  years;

(b) how many persons died and 
how many could be saved;

(c) what action lias bc*en taken 
against the guilty- ofiîals responsi-
ble for keeping the manholes open;

(d) whether  Government have 
ordered any inquiry into the case of a 
child who fell in the open manhole on 
loth  August, 1981  near  Jama 
Masjid, Dellii; and

(e) if so, what action has been 
Uken against tlic  officiab found 
ipuilty ?

THE MINISTER OF STATE IN 
THE  MINISTRY OF  HOME 
AFFAIRS (SHRI  YOGENDRA 
MAKWANA): (a) As per cases regi- 
tered with the Delhi Police during the 
years, 1978 to 1980 and up to 15th 
August, 1981, six persons fell acci-
dentally into open manholes in the 
Union Territory of Delhi.

(b) Five persons died, while one 
child was rescued.

(c) Out of these, 4 cases have been 
registered under section 304-A IPC. 
In one case, a Junior Engineer of 
Delhi  Development Authority w'as 
arrested and he is facing trial. The 
other three cases are under investiga-
tion and no arrest has so far been 
made in these cases.

(d) and (e). A case vine F.I.R. 
No. 513, dated loth August, 1981 
under section 336 I.P.C.,  Police 
Station, Jama  Masjid  has  been 
registered agains the Municipal Cor-
poration of Delhi  authoiities and 
is under investigation.
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